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Seventeenth Loksabha
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Title: Need to take steps to solve Land Transfer Regulations (LTR 1/70) demarcation issue in the state of
Telangana.
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Under the leadership of hon. Chief Minister of Telangana Chandrasekhara Rao Ji, I rise to state that
the issue of Adivasis is a burning issue in the State of Telangana. However, our hon. Chief Minister has been
doing a remarkable work to sort out the issue. It comes under LTR 1/70, Sir. In this context I would request
the authorities concerned in the Government to give necessary records, necessary demarcation methods, and
necessary mechanism to sort out the issue in the State of Telangana.
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